- PROFORMA FOR DECLARATION OF ASSEIS
Name of Officer (In Full) : SMT KIRAN THAWAIT

Date of Birth : 30/08/1975 _.
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F‘I Basanpali e 0-343 H-plal. Purchase
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*r2' Raigarh House No.-710, Ward No.-28 2000 39 Purchase
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i3 Easanpali 0-605 Hec. ? Shri Ramesh kumar Thawart (Husband) ancestral property
DistRiagah R ~ e Pat o R
i_ L wovable Property {Valued Above 25000/-0fRs.) e o P
: Name of Articles
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oo ; (TR .. N =1, u gl D S - N T W% W 2 BN &
’T Maruti Wagon R LXI Ne. C G- 04 HC (self) R3s -4,10,0004
i
2. TVS. Scooty No. - C G -13 ZE 1520 (seff) Rs - 27,000/
3 Bajaj Boxer nc.- C.G -13 ZE 0948 (Husband) Rs.- 50,000/-
— LT ® L rm——————— ___Jeweilary(lumpSum) e : S i
Jewellary (Worth Rs))

Gold- 150 gm. | Ks.-4 H0,000/- Silver (Jewellary)- 1150 gm.  Rs -60,000/-
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Shares/ Cebentures |
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Ha ____Life msurance Policy & Others _ N e
i “Name of Issumg y Company

Amount
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50,000/ (Per Year Premrum Rs.-5397)
3,00,000/-  (Per Year Premium Rs.-24260;
50,000/- (Per Year Premium Rs.-3119)
2,30,000/- (Per Year Premium Rs.-39612)

1,00,000/- (Per Year Premium Rs.-8018)
20,000/- (Per Year Premium Rs.-2760)

30,000/~ (Per Year Premium Rs.-1745)
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1. LIC - Jeevan Surzbhi Policy (self)

2. LIC - Jeevan Saral Policy (self)
3. LIC - Money back Policy (self)

!4. Postal Lie Insurance (sell)

|
5. LIC - Koma! Jeevan plan (daughter)

6. LIC - Jeevan Surabhi Policy (Husband)

I7. LIC - New janraksha Plane (Husband)

18 LIC - Jeavan Surabhi Policy (Husband)

25,000/- ( Last premium has been paid)
'9. Postal L#e Insurance (Husband) e 1,380,000~ (Per Year Premium Rs.-37044)

| Bank Deposites/ Securrhes & Investments
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11_Fixed Deposites _ NI R —

12} Savings Bank A/C_ Oriental Bank of commerce RAIPUR . 1,18,000/- _
2|State Bank of India RAIGARH 30, 000/- i

D PPF - mm_ﬁogt Office _ | RAIGARH ) e " 41 JI48/- ]

14} GPF/CPS_ 1 o RAIPUR | 308156 —_—
NSS - | Post office i RAIGARH 20000/ ol

6} OTHER/R. D. LPogt office RAIGARH [1500/- Per month (Total 18,000/~ Yearly) B

1 In case where it is not possnble to assess the value aceurately the approutrnate value in relation to present condition may be indicated

Note - - The expected declaration of assets is subject to Provisions of C G. Ciy ;- duct) Rules 19€5




